IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 16.07.2024

1 |N.S. PANDA 22188/20 16.07.2024 |ABLAPL/3676/2024 |10 C
2 PK DALAI 22205/20 16.07.2024 |ABLAPL/1624/2024 |10 C
3 |P K DASH 22206/20 16.07.2024 [WP(C)/14673/2008 |7 U
4 |KSHTISH 22207/20 16.07.2024 |ABLAPL/1387/2024 |10 C
5 |S SAHOO 22208/20 16.07.2024 \WP(C)/37937/2021 |7 U
6 |P K MOHANTY 22212/20 16.07.2024 [WP(C)/5893/2024 |7 U
7 |P K DAS 22214/20 16.07.2024 WP(C)/14671/2008 |7 U
8 |T.NRUSINGHA 22215/20 16.07.2024 WP(C)/16454/2024 |10 C
MISS S L 59221/20
9 PATNATK 54 16.07.2024 WP (C)/16208/2016 |10 C
10 |S.K. BEHERA 22224/20 16.07.2024 WP(C)/15239/2024 |10 C
MISS S L 59225/20
11 PATNATK 4 16.07.2024 WP(C)/16210/2016 |10 C
12 |P K NAYAK 22226/20 16.07.2024 WP (C)/16210/2016 |10 C
MISS S L 59228/20
13 PATNATK 54 16.07.2024 WP(C)/21437/2016 |10 C
14 |P K NAYAK 22229/20 16.07.2024 WP(C)/21437/2016 |10 C
MISS S L 59231/20
15 PATNATK 4 16.07.2024 WP(C)/21434/2016 |10 C
16 |P K NAYAK ;2232/20 16.07.2024 WP(C)/21434/2016 |10 C
17 |P K DAS 22235/20 16.07.2024 WP(C)/14672/2008 |7 U




18 |R SWAIN 22237/20 16.07.2024 [WP(C)/12819/2021 |7 U
19 |H SUNDARA 22239/20 16.07.2024 WP(C)/148/2018 |7 U
20 |SUMANTA DAS 22241/20 16.07.2024 [WP(C)/16567/2024 |10 C
21 |C SAHU 22242/20 16.07.2024 gPC(OAC)/172/201 7 U
22 |D NAYAK 22246/20 16.07.2024 |WA/7/2007 7 U
23 |D NAYAK 22248/20 16.07.2024 \WA/7/2007 7 U
24 |D NAYAK 22250/20 16.07.2024 \WA/7/2007 7 U
25 |D NAYAK 22251/20 16.07.2024 \WA/7/2007 7 U
26 |D NAYAK 22252/20 16.07.2024 |WA/7/2007 7 U
27 |P K JENA 22254/20 16.07.2024 gig(OAPPC)/312/2 10 C
28 |D NAYAK 22255/20 16.07.2024 [WA/7/2007 7 U
29 |H SUNDARA 22257/20 16.07.2024 [SA/50/1993 7 U
30 |J P KAR 22263/20 16.07.2024 |CRLMP/299/2022 |7 U
31 |S BARIK 22266/20 16.07.2024 |CRLREV/445/2023 |7 U
32 iiiiggARU 22269/20 16.07.2024 |FAO/595/2014 10 C
33 |A K MANTRY 22270/20 16.07.2024 |CONTC/1459/2024 |7 U
34 |R K SARANGI 22272/20 16.07.2024 |ABLAPL/5922/2024 |7 U
35 |P K NAYAK 22273/20 16.07.2024 [WP(C)/19465/2016 |10 C
36 |P K NAYAK 22274/20 16.07.2024 [WP(C)/19468/2016 |10 C
37 |P K NAYAK ;2275/20 16.07.2024 [WP(C)/19470/2016 |10 C
38 |P K DAS ;2276/20 16.07.2024 |[RSA/306/2019 7 U
39 |R K SAHOO 22277/20 16.07.2024 | ABLAPL/6666/2020 |7 U
40 |P K NAYAK 22278/20 16.07.2024 [WP(C)/19587/2017 |10 C
41 |P K DAS 159281/20 |16.07.2024 |[BLAPL/11380/2023 |7 U




24

42 zﬁgﬁiAN 22289/20 16.07.2024 [WP(C)/10831/2020 |10
43 |s SAMAL 22293/20 16.07.2024 WP (C)/16717/2024 |10
44 |p K NAYAK 22294/20 16.07.2024 WP (C)/8526/2016 |10
45 |S SAMAL 22296/20 16.07.2024 [WP(C)/16729/2024 |10
46 |P K NAYAK 22297/20 16.07.2024 WP (C)/7086/2019 |10
47 |S SAMAL 22299/20 16.07.2024 [WP(C)/16730/2024 |10
48 |P K NAYAK 22300/20 16.07.2024 [WP(C)/19553/2022 |10
49 |S SAMAL 22302/20 16.07.2024 [WP(C)/16732/2024 |10
50 |P K NAYAK 22303/20 16.07.2024 [WP(C)/21440/2016 |10
51 |S SAMAL 22304/20 16.07.2024 [WP(C)/16734/2024 |10
52 |p K NAYAK 22305/20 16.07.2024 [WP(C)/5632/2022 |10
53 |s SAMAL 22306/20 16.07.2024 [WP(C) /16741/2024 |10
54 |P K NAYAK 22307/20 16.07.2024 [WP(C)/19584/2017 |10
55 |s SAMAL 22308/20 16.07.2024 [WP(C)/16751/2024 |10
56 |P K NAYAK 22309/20 16.07.2024 [WP(C)/19589/2017 |10
57 fii;AiKL 22312/20 16.07.2024 [WP(C)/16207/2016 |10
58 |s SAMAL 22313/20 16.07.2024 [WP(C)/16764/2024 |10
59 |p K NAYAK 22314/20 16.07.2024 WP (C)/16207/2016 |10
60 |s samaL 22315/20 16.07.2024 [WP(C)/16766/2024 |10
61 |S SAMAL ;2317/20 16.07.2024 [WP(C)/16775/2024 |10
62 |n STKDAR ;2318/20 16.07.2024 [WP(C)/16034/2016 |10
63 |s samaL 22319/20 16.07.2024 [WP(C)/16779/2024 |10
64 |s saMAL 22321/20 16.07.2024 WP (C)/16782/2024 |10




59323/20

65 |S SAMAL o4 16.07.2024 WP (C)/16784/2024 |10

66 |S SAMAL 22325/20 16.07.2024 WP(C)/16787/2024 |10

67 |S SAMAL 22326/20 16.07.2024 WP(C)/16791/2024 |10
SHARMISTHA |59328/20

68 SAMAT, 24 16.07.2024 WP(C)/16792/2024 |10
SHARMISTHA |59329/20

69 SAMAL 4 16.07.2024 WP(C)/16795/2024 |10

70 |S K BEHERA 22330/20 16.07.2024 |CMP/710/2024 10

71 |A K BEHERA 22331/20 16.07.2024 |CMP/364/2024 10
SHARMISTHA |59332/20

72 SAMAL 24 16.07.2024 WP (C)/16797/2024 |10
SHARMISTHA |59333/20

73 SAMAL 2 16.07.2024 WP(C)/16800/2024 |10

74 |R K MALLICK 22334/20 16.07.2024 |CMP/288/2024 10
SHARMISTHA |59336/20

75 SAMAL 24 16.07.2024 WP(C)/16803/2024 |10
SHARMISTHA |59337/20

76 SAMAL 24 16.07.2024 WP (C)/16817/2024 |10
SHARMISTHA |59340/20

77 SAMAL 4 16.07.2024 WP(C)/16822/2024 |10

78 |M SAHOO 22342/20 16.07.2024 |CRLMA/5/2021 10
M/S

79 |S.K.BHANJAD 22348/20 16.07.2024 |CONTC/1974/2018 |10
EO

80 |S K SAHOO 22354/20 16.07.2024 |CONTC/10423/2023 |10

81 |S K SAHU 22359/20 16.07.2024 |CONTC/1494/2018 |10
B R 59361/20

82 SENAPATT 24 16.07.2024 |CONTC/321/2017 10
SHARMISTHA |59365/20

83 SAMAL 24 16.07.2024 WP (C)/16835/2024 |10

84 |S. NAYAK 22371/20 16.07.2024 |CRLA/116/2024 10
ASHOK KUMAR |59380/20

85 SAHOO o4 16.07.2024 WP (C)/12134/2024 |10

86 |I.CH. SAHU 22385/20 16.07.2024 WP(C)/4957/2017 |10

87 |S.K. DAS 59388/20 16.07.2024 |CRLMC/3566/2016 |10

24




88 |D. SAMAL 22389/20 16.07.2024 |CRLMC/3566/2016 |10 C
89 D SAMAL 22390/20 16.07.2024 |CRLMC/3566/2016 |10 C
90 [D. SAMAL 22392/20 16.07.2024 |CRLMC/3157/2018 |10 C
91 [D. SAMAL 22394/20 16.07.2024 |CRLMC/3157/2018 |10 C
92 |SK. RUPLAL 22395/20 16.07.2024 [WP(C)/16286/2024 |10 C
93 |S.K. PAL 22401/20 16.07.2024 |JCRLA/9/2022 10 C
94 |S. NAYAK 22402/20 16.07.2024 [WP(C)/15840/2024 |10 C
95 |P. K. SWAIN 22410/20 16.07.2024 [WP(C)/11507/2024 |10 C
96 |KSHITISH 22417/20 16.07.2024 [WP(C)/16811/2024 |10 C
97 B DAS 22421/20 16.07.2024 [WP(C)/13814/2024 |10 C
98 [B K PADHI 22422/20 16.07.2024 [WP(C)/12711/2024 |10 C
99 |D K JENA 22433/20 16.07.2024 [WP(C)/20258/2018 |7 U
éo SK SAMIM 22434/20 16.07.2024 |CRLREV/930/2013 |10 C
}0 P K RATH 22435/20 16.07.2024 [WP(C)/3570/2024 |10 C
;0 gigiiAs 22437/20 16.07.2024 [CRP/6/2024 10 C
éo S;EéiiA?U. 22440/20 16.07.2024 [WP(C)/3284/2024 |10 c
10 SOEAPATRA 22442/20 16.07.2024 [RSA/322/2017 10 c
éo §i§i§G¥OHAN ;2478/20 16.07.2024 |CRLMP/925/2024 |10 c
éo SUMANTA DAS 22480/20 16.07.2024 [WP(C)/6031/2024 |10 C
%O ﬁéiANTY 22485/20 16.07.2024 |SA/16/1999 10 c
éo P.K. MISHRA ;2487/20 16.07.2024 [RSA/187/2002 10 C
;O D.K. SAHU 22492/20 16.07.2024 |SA/378/2001 10 C
él :igééEAN 22495/20 16.07.2024 [FAO/291/2024 10 c
11 |SATYABAN  |59498/20 [16.07.2024 |[FAO/309/2024 10 i




1 |sarOO 24

;1 A MISHRA 22499/20 16.07.2024 WP(C)/3076/2024 |7
él P K JENA 22501/20 16.07.2024 WP(C)/8443/2023 |7
11 |SAPAN 59504/20

1 |x0.BANARIEE (24 16.07.2024 \WP(C)/21376/2014 |7
él S BANERJEE 22506/20 16.07.2024 WP(C)/11288/2013 |7
él A K ROUT 22507/20 16.07.2024 WP(C)/21247/2021 |7
%1 M K MOHANTY 22509/20 16.07.2024 WP(C)/5503/2013 |7
11 |G K 59513/20

8 SUNDARAY 54 16.07.2024 WP(C)/12501/2024 |7
él S MOHANTY 22514/20 16.07.2024 [WP(C)/17766/2009 |7
éz ANUPAM DASH 22523/20 16.07.2024 BLAPL/6681/2024 |10
12 A SAHOO 22525/20 16.07.2024 BLAPL/4748/2024 |10
22 AK MOHANTY 22526/20 16.07.2024 BLAPL/2926/2024 |10
;2 P K MISHRA 22527/20 16.07.2024 \WP(C)/24361/2017 |7
12 D.NAYAK 22528/20 16.07.2024 'TRP(C)/433/2023 |10
é2 PK JENA 22530/20 16.07.2024 BLAPL/1801/2024 |10
22 CK ROUT 22533/20 16.07.2024 WP(C)/16888/2024 |10
%2 CK ROUT 22535/20 16.07.2024 WP(C)/16885/2024 |10
éz GR PATRA 22539/20 16.07.2024 |ABLAPL/5891/2024 |10
12 |DINESH KU 59540/20

9 DALAT o4 16.07.2024 ABLAPL/5820/2024 |10
é3 CK ROUT 22547/20 16.07.2024 WP(C)/16872/2024 |10
13 |G K 59548/20

1 |sunparay 24 16.07.2024 WP(C)/16422/2024 |7
;3 CK ROUT ;2549/20 16.07.2024 WP(C)/16861/2024 |10
13 |P. K. 59550/20 4.00,3*
3 |ROUTRAY 4 16.07.2024 [WP(C)/28240/2022 |7 4
13 A SUNDARAY 22554/20 16.07.2024 |ABLAPL/6665/2024 |10




é3 gﬁggliUMAR 22555/20 16.07.2024 |ABLAPL/6665/2024 |10 c
23 B ROUT 22556/20 16.07.2024 [WP(C)/31185/2023 |7 U
%3 PK MISHRA 22558/20 16.07.2024 [WP(C)/30871/2022 |7 U
é3 TK NAYAK 22559/20 16.07.2024 |ABLAPL/6790/2024 |10 C
é3 S K PRADHAN 22560/20 16.07.2024 [WA/522/2018 7 U
é4 Sgiiﬁ?gSHNA 22562/20 16.07.2024 |ABLAPL/6777/2024 |10 c
14 H JENA 22563/20 16.07.2024 [WA/3051/2023 7 U
;4 AKB 22565/20 16.07.2024 |ABLAPL/6780/2024 |10 C
§4 D ACHARYA 22566/20 16.07.2024 ABLAPL/7780/2023 |7 U
14 MR 22567/20 16.07.2024 |ABLAPL/6765/2024 |10 C
24 P.C. BEHERA 22571/20 16.07.2024 [WP(C)/15361/2024 |10 C
24 AK PANDA 22579/20 16.07.2024 |ABLAPL/6779/2024 |10 C
%4 Sgiiﬁ?gSHNA ;2582/20 16.07.2024 |ABLAPL/6776/2024 |10 C
é4 B.K. SINGH 22586/20 16.07.2024 [WP(C)/10303/2024 |10 C
§4 A K SWAIN 22592/20 16.07.2024 [MATA/96/2023 7 U
35 K N SAHOO 22594/20 16.07.2024 [CMP/699/2024 7 U
15 M K MOHANTY 22596/20 16.07.2024 |CMAPL/282/2021 7 V)
;5 P K MISHRA ;2597/20 16.07.2024 |CMAPL/99/2024 7 V)
éS S. MOHANTY ;2606/20 16.07.2024 [CRLREV/424/2014 |10 C
15 S. MOHANTY ;2607/20 16.07.2024 [CRLREV/423/2014 |10 C
25 R.K. MISHRA ;2610/20 16.07.2024 |CRLA/671/2024 10 C
25 P.K. MISHRA 22611/20 16.07.2024 |CRLA/676/2024 10 C
%5 GR PATRA 22613/20 16.07.2024 |ABLAPL/1555/2024 |10 C
|15 |PK ROUTRAY |59619/20 |16.07.2024 |WP(C)/30001/2022 |10 i




8| 24 | | |
é5 K.N. SAHOO 22622/20 16.07.2024 WP(C)/15596/2024 |10
é6 A.K. PANDA 22623/20 16.07.2024 WP(C)/17032/2024 |10
[ | | Total 11471
NIC




